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always a lap between acquisition of land 
and construction of quarters. The question 
of taking action against officials for delay or 
creating cost consciousne.s does not arise. 

World B •• k Aid for the Development 
of Fisheries 

796. SHIU J. H. PATEL: Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) whether final decisions have been 
taken for the development of fisheries with 
the aid of the World Bank ; and 

(b) if so, the details of the proposed 
.cheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION <SHRI ANNASAHIB 
SHIN DE) : (a) and (bl. The feasibility of 
obtaining aid (rom the World Bank for 
development of fisheries in India is still 
under consideration in consultation with the 
Bank. The projects to be taken up will 
depend on the decisions reached in regard 
to the scope and nature of the aid. Aid, if 
available, is expected to be used to finance 
harbours. deep sea fishing projects and pro-
cessing of fish. 

Prolcrlptlon of Well Gerlllan Film 

797. SARI S. C. SAMANTA : Will the 
Minister of INFORMATION AND BROAD. 
CASTING AND COMMUNICATIONS be 
pleased to state : 

(a) whether the attention of Government 
has been drawn to the permission having 
been given to a Television and Film unit by 
the West German Government. to abuse the 
hospitality of India under cover of making 
an innoccuous feature film, which later 
turned out to be a slander; and 

(b) whether Government are likely to 
contact the Government of West Germany 
to proscribe t he film? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN TAE DEPART-
MENT OF COMMUNICATIONS (SHRI 
I. K. GUJRAl): (a) No, Sir. ~owove~, 
Qo~rnment would like to look Into thiS 

further, if details are ,iven by Hon'bl. 
Member. 

(b) Does not arise. 

Recommendations of the Agricultural PrIces 
Comml88l0n on Price Policy 

798. SHRI S. C. SAMANTA: Will 
the Minister of FOOD AND AGRICUL-
TURE be pleased to stat. : 

<a) what are tho reactions of tho State 
Governments upon Ihe recommendations of 
the Agricultural Prices Commission on Price 
policy for the forth cominl Kharif sealon ; 

(b) what are the recommendations 
accepted by the Goyernment ; and 

(c) what adequate incentiYC is being 
provided for the ,rower? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
CO·OPERATION (SHRI ANNASAHIB 
SHINDE) : (a) 

(i l The larECts of procuremont 
recommended by the Commission 
were lIeneraily acceptable subject 
to marginal ad justments. 

(ii) The reduction recommended in 
the procurement prices was not 
acceptable to the State Gnvern-
ments. 

(iii) Discontinuance of delivery bonus 
and incentive bonus were not 
acceptable to those State Govern-
ments paying the delivery bonus 
and getling the incentive bonus 
respectively. 

(iv) Direct purchases from producers 
and elimination of intermediaries 
was acceptable in principle. 
However the State Governments 
would be free to choose the 
system of procurement best 
suited to meet the needs of 
intens:fying procurement in their 
States. 

(v) Recommendation for deferrinl 
payment of part of Ihe price to 
be paid to the farmers was not 
accepted. 

(b) The recommendations of the Com-
mission are discussed in the Chief Ministers 
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Conference and decisions are taken there-
after. 

(e) While fixing the procurement prices, 
the need for ensuring remunerative prices to 
producers is taken into consideration. 

Advertisements over Television 

799. SHRI S. C. SAMANTA.' Will the 
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be 
pleased to state .' 

(a) whether with the profitable e~peri
ence in introducting advertisement over 
A. I. R. Vividh Bharati programmes, adver-
tisements are to be introduced over the 
Television also ; 

(b) if so, the details of the prolramme 
for this ; and 

(e) the likely incol1le from this source ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BR.OADCASTING AND IN THE DEPAIlT-
MENT OF COMMUNICATIONS (SHRI 
I. K GUJRAL) .' (a) No. Sir. 

(b) and (c). Does not ari.e. 
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801. SHRI N. R, DEOGHARE : Will 
the Miniltllr or HOME AFFAIRS be pJeued 
to Itatll : 

(a) WbIthor It iI • flCt that tklkott of 




